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MR. SPEAKER: Thank you. Afterwards, the remaining matters, of which notices have been given, will be

taken up at 6 p.m. After the luncheon recess, we shall start with the Demands for Grants.

The House now stands adjourned to meet again at 2.10 p.m. Once again, I thank you — all the hon.

Members — for your kind cooperation.

13.10 hrs.

The Lok Sabha then adjourned for Lunch till ten minutes

past Fourteen of the Clock.
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14.11 hrs.

The Lok Sabha re-assembled after Lunch at eleven minutes

past Fourteen of the Clock.

( Mr. Deputy Speaker in the Chair)
... (Interruptions)

SHRI SUKHBIR SINGH BADAL (FARIDKOT): Sir, thousands of Sikhs were murdered in Delhi and the
Action Taken Report on the Nanavati Report submitted by the Government is a complete cover up to save the
Congress leadership ... (Interruptions) Everyone from a child to a grown up including the old people were

murdered ... (Interruptions)

MR. DEPUTY SPEAKER: I have allowed Shri Sukhdev Singh Dhindsa. It is not going on record. I have
allowed Shri Sukhdev Singh Dhindsa .

(Interruptions)*® ...
MR. DEPUTY SPEAKER: Not to be recorded.

(Interruptions)*® ...

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF URBAN DEVELOPMENT (SHRI
GHULAM NABI AZAD): Sir, it should be taken out from the records. ... (Interruptions)

MR. DEPUTY SPEAKER: I have already said that it is not to be recorded.
(Interruptions)* ...
JUTEgEl HElGd ¢ MY Ugdl Aifed @l &1 You have not given any notice.
... (czgHm)

14.15 hrs.

(At this stage Shri Sukhbir Singh Badal and some other hon. Members came and stood on the
floor near the Table)

... (Interruptions)
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* Not Recorded.

MR. DEPUTY-SPEAKER: Please go to your seats.

... (Interruptions)
MR. DEPUTY-SPEAKER: Please go to your seats.

... (Interruptions)

MR. DEPUTY-SPEAKER: The House stands adjourned to meet again at 3 p.m.

14.16 hrs.

The Lok Sabha then adjourned till Fifteen of the Clock.

15.01 hrs.

The Lok Sabha re-assembled at one minute

past Fifteen of the Clock.

(Mr. Deputy-Speaker in the Chair)
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MATTERS UNDER RULE 377*

MR. DEPUTY-SPEAKER: First we will take up item No. 14 - Matters under Rule 377. I think they should be
laid on the Table of the House. It will be treated as part of the Proceedings.
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